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MR.DEPUTY SPEAKER: The Mini-
ster can reply tomorrow. We will send
him the extract of what the hon. Member
said the other day.

SHRIMATI PARVATHI KRISH-
NAN : Sir, I want to make a submission.
The time allotted for the Resolution about
the recommendations of the Railway
Convention Committee is only one hour.

MR. DEPUTY-SPEAKER : When we
take up that Resolution. you can make
that submimsion.
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(ii) MisMANAGEMENT IN THE C.M.I
LTD. aND EAsTERN MANGANESE AND
MinaraLs Lto., Doucnaxcn, BiHar
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